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Scheme for the Development of Mining 
Workers 

2242. SHRI RAHASBIHARI BARIK: 
SHRI BHAGABAN MAJHI: 

Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether Government have introduced 
any schemes for the development and 
welfare of mining workers; 

(b) if so, the details thereof; 

(c) whether these schemes are providing 
full assistance to them; and 

(d) if not, the steps taken by Government 
for the improvement of the schemes? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI RAMESH BAIS): (a) and (b) 
Under the Mines and Mineral (Reg-
ulation! & Development) Act, 1957 and the 
Rules framed thereunder, the infor-mation 
related to the welfare schemes for workers 
engaged in exploration/exploitation in 
mines is not required to be furnished to the 
Indian Bureau of Mines, a Subordinate 
Office of Department of Mines. However, 
the Ministry of Labour arc administering three 
welfare funds for certain categories of non-
coal mines workers The funds arc utilised to 
implement welfare schemes for provoiding 
medical, educational, rc-creational, housing 
and water supply facilities to the workers 
engaged in Mica Mines, Limestone and 
Dolomite Mines, Iron Ore, Manganese Ore 
and Chrome Ore Mines. List of the welfare 
schemes is attached as Statement. (See 
below) 

(c) and (d) All the eligible workers arc 
entitled to and avail of benefits pre-
scribed under the various welfare 
schemes meant for them formulation 
under the Mica Mines Labour Welfare Fund 
Act, 1946; Limestone and Dolomite Labour 
Welfare Fund Act, 1972 and Iron Ore Mines, 
Manganese Ore Mines & Chrome Ore Mines 
Labour Welfare Fund Act,  1972. 


